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Centrel A&n iaistr?tive Tribund
Prlncipal Bench, New Delhi.

oN2U3t2003
MA-786/2004

New Delhithls the 1't day of February, 2005

Hon'ble Sh. V.K. Majotra, Mce-Chairman(A)
Hon'ble Sh. Shanlrer Raiu, Member(J)

1. Sh. Liladhar Pandey,
S/o Sh. Tularam Pandey,
Working as Sec'tion Engineer(Works)
State Entry Road, New Delhl.

2. Sh. Mshambhar DayalAganral,
S/o Sh. Moti LalAganml,
Working as Section Engineer (Works),
State Entry Road, New Delhl.

3. Sh. Deepak Kumar Garg,
S/o Sh. Jagmohan LalGarg,
Worldng as Section Engineer(Works[Spl.
Under DRM, Northern Ralluay,
New Delhl.

4. Sh. Sube Singh Panuar,
Working as Section Engineer(WorlslSpl
Under DRM, Northern Rallway,
New Delhi. Applicants

(through Sh. K.K. Patel, advocate)

Versus

1. Union of lndia through
the General Manager,
Northern Railnay, Head
Quarter Ofllce,
Baroda House,
Nar Delhi.

2. Dlvl. Raltuvay Manager,
Northern Rallrray,
DRM Office (State Entry Road),
New Delhi.

3. Sh. Chanderpal Slngh,
Worldng as Senlor Sectlon Englneer(Works)
Divl. Railrvay Manager,
State Entry Road, Delhi.

4. Sh. Raiesh Mahajan,
Worldng as Senlor Sectlon Englneer(Works),
Divisional Railrray Manager,
State Entry Road, Delhi. Respondents

(through Sh. S.M. Ari'f, advocate for olTlcial respondents and Sh. B.S. Malnse,
Advocate for private respondents)
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Order (Oral)
Hon'ble Sh. V.K. Maiotra, Vic+Chairman(A)

Learned counselfor the appllcant seeks and ls allowed to lttlthdrawthls

O.A. with libgrty to resort to an appropriate remedy as per law.
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(Shanker Raiu)
Member(J)

(V.K. Maiotra)
Mc+Chairman(A)
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